
notice in the matter. In any ceM, tfee 
decision in  this case as that o f the 
West Bengal Electricity Bciird-

RleetrlAeatlM o f A M  V  Hartjan 
VlUafei

*616. SHRI DALPAT SINGS P A - 
RASTE: Will the Minister o f  O f*
ERGY: be pleased to state:

(a ) whether Government have taken 
a decision to provide electricity to the 
villages where the population is m ofe 
than 1000;

(b ) whether Government are aware 
that the population o f Adi vast and 
Harijan villages generally ramajbs 
between 300 and 600;

(c ) if so, whether this policy of 
Government w ill not be o f any bene
fit to the adivasis and harijans; and

(d) wtether Government would
reconsider Its decision to ****
benefit of electricity to adivasis and 
harijan* who are very poor and back
ward?

THE MINISTER OF XNSBGY 
(SHRI P. RAM ACHANDRAN): (* )
Government have not taken any guch 
decision.

(b ) to (d ). In extending the cover* 
age o f rural electrification. Govern
ment attach importance to the electri
fication o f villages inhabited by  Hari
jans, Adivasis and the backward sec
tions o f the population.

Number e f Poets of Producers’  fitted 
darlar Last Three Y ean

5603. SHRI T. S. NEGI: W ill the 
of INFORMATION AND 

BROADCASTING be pleased to state:

(a) the number of posts o f Pro
ducers fiUcd on the basis o f limited 
selection during the test three years;

(b ) the nature o f work in respect 
o f each post o f  Producer and the 
names o f the Centres where these 
posts existed;
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(c ) whether suitable persons could 
not bo found oifl b* tfco Union
I19 Service Comrixiawon l o r  the ptita  
o f  Programme executives to work 
against {fane posts;

(d ) the rules governing the limited 
selection o f producers and whether 
all the scholars and expert writers 
called for appointment dgaltkst the 
posts o f producers1, and

(e) if so, whether all the kdeata 
literates working '  on  the vaflW s 
centre* were railed for the' H ot 
selection for t h e *  podtS?

THE MINISTER OF INFORMA
TION AND BROADCASTING (Sftfcl 
L. K. ADVAN I): (a ) 34 p&itf o f  Pro
ducer* had been filled in AIR on the 
basis o f limited selection 'during the 
last 3 yean.

(b ) Statement is laid on the Table 
o f the House showing the names o f 
Producers, their date of appointment, 
station where potted, and category erf 
programme for which selection was 
made.

(c ) Posts o f  Producers are in the 
Staff Artist category and recuritment 
to this category is not made through 
the Union Public Service Commission. 
As such UPSC was not requested to 
make selection for the posts o f  Pro
ducer.

(d ) Under the existing recruitment 
rules, Producers are appointed 100 per 
cent by limited selection open to all 
categories o f Staff Artists, failing 
which by direct recruitment. All Staff 
Artists, who have the required quali
fications. get an opportunity for limit* 
ed selection. Scholars and expert 
writers are also considered for appoint
ment to the post of Producer if they 
apply and are found suitable for the 
post.

(e) Known literateurs, i f  any, work
ing at various Stations o f All India 
Radio as Staff Artists, who applied 
and were eligible, were considered for 
these posts.
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